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The. tollow1ng messaqb dated 1017419986 addressed to
Hon’ble Speaker, Delhi vidhan Sabha was received from the

L

Dy . Commissidner of Police, New Delhi District, New Delhi ¢

sy g I have the honour to. inform-youithat
Bhri Murari Singh Ranwar, Hon'ble member.of.
kot achislaﬁive Assembly, Delhi ‘alongwith his
- Other supporters was ‘detaifned under section'
"' AS5:0f Delhi" Police aAct, 1978 for disobeying -
- thalawful directions of Police from Parli-

ament Street, in front of Police Station'.

Parliament Street, New Dclhl at 1410 Hrs.

. tOday Li.e;_ lO s L996. -y

,'He.Was released at.l445-Hrs.-from the
Polie: Station Parliament Street, the %ame
day i.e, 10.17.1996.%
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